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HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION

Shimla, the 29th March, 2025

No. HHC/GAZ/14-408/2020.—Hon'ble the Chief Justice has been pleased to grant 11 days'
earned leave w.e.f. 01-04-2025 to 11-04-2025 with permission to prefix Sunday and Gazetted
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holiday falling on 30-03-2025 & 31-03-2025 and to suffix Second Saturday, Sunday, Gazetted
holiday and Local holiday falling w.e.f. 12-04-2025 to 16-04-2025 in favour of Ms. Ritu Sinha,

Civil Judge-cum-JMFC, Rajgarh, H.P.

Certified that Ms. Ritu Sinha is likely to join the same post and at the same station from
where she proceeds on leave, after expiry of the above period of leave.

Also certified that Ms. Ritu Sinha would hold the post of Civil Judge-cum-JMFC, Rajgarh,
H.P., but for her proceeding on leave for the above period.

By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION
Shimla, the 2nd April, 2025

No. HHC/Estt.3(615)/2008.—4 days leave i.e. 01 day's earned for 19-03-2025 and 03 days
commuted leave w.e.f. 20-03-2025 to 22-03-2025 with permission to suffix Sunday on 23-03-2025,
is hereby sanctioned, ex-post-facto, in favour of Smt. Rajni, Secretary of this Registry.

Certified that Smt. Rajni has joined the same post and at the same station from where she
had proceeded on leave after the expiry of the above leave period.

Certified that Smt. Rajni would have continued to officiate the same post of Secretary but
for her proceeding on leave.

By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION
Shimla, the 5th April, 2025
No. HHC/Estt.3(838)/2013.—6 days commuted leave i.e. 02 days leave for 19-03-2025
and 20-03-2025 and 04 days leave w.e.f. 26-03-2025 to 29-03-2025 with permission to suffix

Sunday and Gazetted holiday on 30th & 31st March, 2025 are hereby sanctioned, ex-post-facto, in
favour of Ms. Sunita Devi, Assistant Registrar of this Registry.
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Certified that Ms. Sunita Devi has joined the same post and at the same station from where
she had proceeded on leave after the expiry of the above leave period.

Certified that Ms. Sunita Devi would have continued to officiate the same post of Assistant
Registrar but for her proceeding on leave.

By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION
Shimla, the 9th January, 2025

No. HHC/Admn.16(8)74-V-Part.—Hon'ble the Chief Justice, in the exercise of the powers
vested in him under Section 139(b) of the Code of Civil Procedure, 1908, Section 333(1)(b) of the
Bharatiya Nagarik Suraksha Sanhita, 2023, and Rule 5(vi) of the H.P. Oath Commissioners
(Appointment & Control) Rules, 2007, has been pleased to appoint Sh. Ajay Kumar
(HIM/186/2022) Advocate as Oath Commissioner at Nadaun, District, Hamirpur, H.P. for a period
of two years with immediate effect for administering oaths and affirmations on affidavits to the
deponents under the aforesaid Codes and Rules.

By order of Hon'ble the Chief Justice,

Sd/-

Registrar (Administration).

HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION
Shimla, the 9th April, 2025
No. HHC/GAZ/14-246/99-1.—Hon'ble the Chief Justice has been pleased togrant 15 days
earned leave w.e.f. 21-04-2025 to 05-05-2025 with permission to prefix Sunday falling on

20-04-2025 in favour of Sh. Madan Kumar, District & Sessions Judge, Kinnaur at Rampur
Bushahr, H.P.
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Certified that Sh. Madan Kumar is likely to join the same post and at the same station from
where he proceeds on leave, after expiry of the above period of leave.

Also certified that Sh. Madan Kumar would have continued to hold the post of District &
Sessions Judge, Kinnaur at Rampur Bushahr but for his proceeding on leave for the above period.

By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION

Shimla, the 9th April, 2025
No. HHC/Admn. 3 (352)/92-1.—8 days leave i.e. 05 days earned leave w.e.f. 27-03-2025 to
31.03.2025 and 03 days commuted leave w.e.f. 01-04-2025 to 03-04-2025 is hereby sanctioned,
ex-post-facto, in favour of Smt. Nisha Ahluwalia, Court Master of this Registry.

Certified that Smt. Nisha Ahluwalia has joined the same post and at the same station from
where she had proceeded on leave after the expiry of the above leave period.

Certified that Smt. Nisha Ahluwalia would have continued to officiate the same post of
Court Master but for her proceeding on leave.

By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION

Shimla, the 9th April, 2025

No. HHC/GAZ/14-409/2020.—Hon'ble the Chief Justice has been pleased to grant 08
days’ earned leave w.e.f. 16-04-2025 to 23-04-2025 with permission to prefix local holiday,
2nd Saturday, Sunday and Gazetted holidays falling w.e.f. 11-04-2025 to 15-04-2025 respectively
in favour of Ms. Sharuti Bansal, Civil Judge-cum-JMFC, Chopal.

Certified that Ms. Sharuti Bansal is likely to join the same post and at the same station from
where she proceeds on leave, after expiry of the above period of leave.
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Also certified that Ms. Sharuti Bansal would have continued to hold the post of Civil
Judge-cum-JMFC, Chopal, but for her proceeding on leave for the above period.

By order,

Sd/-

Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION
Shimla, the 8th April, 2025

No. HHC/GAZ/14-422/2022.—Hon'ble the Chief Justice has been pleased to grant 23 days
earned leave w.e.f. 04-04-2025 to 26-04-2025 with permission to suffix Sunday falling on
27-04-2025 in favour of Sh. Shashi Kant. Civil Judge-cum-JMFC, Jawali, District Kangra, H.P.

Certified that Sh. Shashi Kant is likely to join the same post and at the same station from
where he proceeds on leave, after expiry of the above period of leave.

Also certified that Sh. Shashi Kant would have continued to hold the post of Civil
Judge-cum-JMFC, Jawali, District Kangra, H.P., but for his proceeding on leave for the above
period.

By order,
Sd/-

Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION
Shimla, the 9th April, 2025

No. HHC/Admin. 6 (23)/74-XVI.—Hon'ble the Chief Justice in exercise of the powers
vested in him under Rule 2 (32) of Chapter 1 of H.P. Financial Rules, 2009 has been pleased to
declare Additional District & Sessions Judge, Kinnaur at Rampur Bushahr, H.P. as Drawing and
Disbursing Officer in respect of the Court of District & Sessions Judge, Kinnaur at Rampur
Bushahr and also the Controlling Officer for the purpose of salary, T.A. etc. in respect of Class II to
IV establishments attached to the aforesaid Court under Major Head "2014-Administration of
Justice" during the earned leave period of Sh. Madan Kumar, District & Sessions Judge, Kinnaur at
Rampur Bushahr. H.P. w.e.f. 21-04-2025 to 05-05-2025 with permission to prefix Sunday falling
on 20-04-2025 or till he returns from leave.

By order,

Sd/-

Registrar General.
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HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001

NOTIFICATION
Shimla, the 9th April, 2025

No. HHC/Admn. 6 (23)/74-XVIL.—Hon'ble the Chief Justice in exercise of the powers
vested in him under Rule 2(32) of Chapter 1 of H.P. Financial Rules, 2009 has been pleased to
declare the Senior Civil Judge-cum-ACIM, Theog as Drawing and Disbursing Officer in respect of
the Court of Civil Judge-cum-JMFC, Chopal and also the Controlling Officer for the purpose of
salary, T.A. etc. in respect of Class II to IV establishments attached to the aforesaid Court under
Major head "2014 Administration of Justice" during the earned leave period of Ms. Sharuti Bansal,
Civil Judge-cum-JMFC, Chopal w.e.f. 16-04-2025 to 23-04-2025 with permission to prefix local
holiday, 2nd Saturday, Sunday and Gazetted holidays falling w.e.f. 11-04-2025 to 15-04-2025
respectively or till she returns from leave.

By order,

Sd/-

Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION
Shimla, the 8th April, 2025

No. HHC/Admn. 6 (23)/74-XVI.—Hon'ble the Chief Justice in exercise of the powers
vested in him under Rule 2 (32) of Chapter 1 of H.P. Financial Rules, 2009 has been pleased to
declare Sr. Civil Judge-cum-ACJM, Nurpur, District Kangra, H.P. as Drawing and Disbursing
Officer in respect of the Court of Civil Judge-cum-JMFC, Jawali and also the Controlling Officer
for the purpose of salary, T.A. etc. in respect of Class II to IV establishments attached to the
aforesaid Court under Major Head "2014-Administration of Justice during the earned leave period
of Sh. Shashi Kant, Civil Judge-cum-JMFC, Jawali, District Kangra, H.P. w.e.f. 04-04-2025 to
26-04-2025 with permission to suffix Sunday falling on 27-04-2025 or till he returns from leave.

By order,

Sd/-

Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001

NOTIFICATION
Shimla, the 10th April, 2025

No. HHC/Admn. 6 (23)/74-XVI.—Hon'ble the Chief Justice in exercise of the powers
vested in him under Rule 2 (32) of Chapter 1 of H.P. Financial Rules, 2009 has been pleased to
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declare Civil Judge-cum-JMFC (III), Hamirpur, H.P. as Drawing and Disbursing Officer in respect
of the Court of Civil Judge-cum-JMFC (II), Hamirpur and also the Controlling Officer for the
purpose of salary, T.A. etc. in respect of Class II to IV establishments attached to the aforesaid
Court under Major Head "2014-Administration of Justice" with immediate effect till Ms. Vatsala
Chaudhary, Civil Judge-cum-JMFC (II), Hamirpur returns from leave.

By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION
Shimla, the 11th April, 2025

No. HHC/Admn. 6 (23)/74-XVII.—Hon'ble the Chief Justice in exercise of the powers
vested in him under Rule 2(32) of Chapter 1 of H.P. Financial Rules, 2009 has been pleased to
declare the Senior Civil Judge-cum-ACJM, Nurpur as Drawing and Disbursing Officer in respect of
the Court of Senior Civil Judge-cum-ACIM (II), Nurpur and also the Controlling Officer for the
purpose of salary, T.A. etc. in respect of the Class II to IV establishments attached to the aforesaid
Court under Major head "2014 Administration of Justice" till the posting/joining of new Presiding
Officer in the said Court.

By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION
Shimla, the 11th April, 2025

No. HHC/GAZ/ 14-271/2003-1.—Hon'ble the Chief Justice has been pleased to grant
08 days earned leave w.e.f. 16-04-2025 to 23-04-2025 with permission to prefix Sunday Second
Saturday, Sunday and Gazetted holidays falling w.e.f. 12-04-2025 to 15-04-2025 in favour of
Sh. Hitender Sharma, Additional District & Sessions Judge, Ghumarwin, District Bilaspur, H.P.

Certified that Sh. Hitender Sharma is likely to join the same post and at the same station
from where he proceeds on leave, after expiry of the above period of leave.

Also certified that Sh. Hitender Sharma would have continued to hold the post of Additional
District & Sessions Judge, Ghumarwin, District Bilaspur but for his proceeding on leave for the
above period.

By order,

Sd/-

Registrar General.
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HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001

NOTIFICATION

Shimla, the 11th April, 2025

No. HHC/GAZ/14-407/2020.—Hon'ble the Chief Justice has been pleased to grant 30 days'
earned leave w.e.f. 12-04-2025 to 11-05-2025 in favour of Ms. Sheetal Gupta, Civil Judge-cum-
JMFC, Jubbal.

Certified that Ms. Sheetal Gupta is likely to join the same post and at the same station from
where she proceeds on leave, after expiry of the above period of leave.

Also certified that Ms. Sheetal Gupta would have continued to hold the post of Civil Judge-
cum-JMFC, Jubbal, but for her proceeding on leave for the above period.

By order,

Sd/-
Registrar General.
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1. gofarell Uil &fdex R48, 2. Kim Butterberrth s/o Kimble Butterbirth 3R /31 HeTdl
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g ——ureAT—uz THd A @ [0 92, WA H0 252, TWRRT H0 149, 152, 155, 156, <l 4,
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foret <o 10,/2025 TARIG 937 : 01—04—2025
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SIERNE

v ——umef—u3 A ol aN |

N FmTd g3 Mfa Rig, Farf e e, Su—aeiia e, Rtem fe=iR, fRovo o
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31TST a1 1 31, 2025 Pl X BXIER g HIBR Afed Jareld A ST §aTT |
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Iu—dgdrel ey, e fF=iR, 20 o |

g IMSTAd PRIGR JUSIHERY, Heur, e fF=k (Ro wo)
gebeAT 0 13 /2025 ARG 37T : 19—03—2025

Sh. Gopi Chand s/o Khub Ram, r/o V.P.O. Pangi, Tehsil Kalpa, District Kinnaur (H.P.)



1304 ST, feHTaet U9, 24 31, 2025 /04 JRG, 1947
CEI
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fawg —ureft &1 99 9 9 S I v 9l & S OoieRuT IOReR § gol BRad S
IR A GRT 13(3) T4 UG ST USIhROT MR, 1969 & T ST US(IhRUT B
IR |

B W J 3 ST Pl JOIiRAT STER & AIH ¥ {fod fdar Srar 8 £ Sh. Gopi
Chand s/o Sh. Khub Ram ¥ JHERIEN] & =TT H b AAG—U= HI AYL—TF qoiiRar forar
MR (= e affer) Rrer =ik & Ay 9 ogd a2 5 S\er o+ fiAie
08—03—1963 I I TR # 3T & AT SraEsr Udl &I T USHdHRoT U™ d=rad 9ifl &
S T4 HQ USiRYT ISR H Tol o] $HRardl & | 31d Uil U« A g & Ity I vemaa
R & ST USR] IFER H &6l BRAMT dTedl o | 39 9 3MQe SR R BT R b

=

31T JMH STAT ITH UamId 9i, desiid ®edT, Rrar fh=ik @ Mg givfy &) o\ Si=am &l
JIRAT STABR & ARIH ¥ Gfad fHar Sar ¢ fb IfQ Sh. Gopi Chand  s/o Sh. Khub Ram &7
S Gl 08—03—1963 Pl G Ul H AT 2 BT US{IHRY UMM UAId Hedl b STH UoibRol
IRV H Tl B IR DIg 3MURT 81 A 98 QA% 03—05—2025 IT SHA Yd IfQTaId H BIOR
JMHR JTAT TARTST U HY Fhdl & | 39 SR BIs A SR/ UaRol O F9R—Id 9 81T gel
it @ ST GONeRUT & QY UIRT B AT T4 UaRd & dlbd IDReR /Gard |fd

DI AU B Wl 3 SRAT |
ST e 03—04—2025 BT AR BXAER T HIER IaTald & SR fhar 17 |

ATER | EIETRT / —
HTIIBNT USRI,

BT, e fp=R (Ro wo) |

9 AT FIBR TSGR, Hedr, e fH=R (Ro Wo)
gebeAT 0 14 /2025 ARG 37T : 26—03—2025

Smt. Manju w/o Sh. Rakesh Kumar, r/o Ward No. 1, Village Talichaur, P.O. Chander Nath,
Tehsil & District Jumla, Anchal Karnali, Nepal presently residing at Green House near Punjab
Nation bank Reckong Peo, Tehsil Kalpa, District Kinnaur (H.P.).
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foya——urfr & g3 &1 9m 9 o [ am dea Biel & S golieRer IOReR § go
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TOIHRT B qR |

B WY g 3 Sl Bl Jolivd] $IAeR & ArFH W GfId fHar Srar € fé Smt. Manju
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faTer AR Y3 B9 I IUAM FROWUN, Mg g S[HER YUS[s, dedild ey, fofar Juel
(fBowo) =1 39 erQTerd H WA= SRR fhar 2 f6 #x fUar St &1 AW g9 o U gRoron
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ERIG]
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Iad wreft & fOdT & 9 @ gORI & IMee uIRd wx ey S |




ST, feATeeT USel, 24 ST, 2025 /04 U2(RY, 1947 1307
Jg SITSR IS eI 07—04—2025 HI TR BWER d HIEY RITAI gRT ORI fhar

T |

AER | FRIRIRG / —
TEIS FHTEdT Herd Sroft,

el aex, fferr At (fRo Wo) |

In the Court of Marriage Officer-cum-Sub-Divisional Magistrate, Sadar,
District Mandi, H. P.

In the matter of :—

1. Rajender Kumar s/o Late Sh. Yog Raj, r/o H. No. 270/5, Sain Mohalla Mandi, P.O.
Mandi, Tehsil Sadar, District Mandi, H.P.

2. Smt. Judhya d/o Sh. Roop Singh, r/o H. No. 273/5, Sain Mohalla Mandi, P.O. Mandi,
Tehsil Sadar, District Mandi, H.P. .. Applicants.

Versus
General Public

Subject.—Application for the Registration of Marriage under section 15 of Special Marriage
Act, 1954.

Sh. Rajender Kumar s/o Late Sh. Yog Raj, r/o H. No. 270/5, Sain Mohalla Mandi, P.O.
Mandi, Tehsil Sadar, District Mandi, H.P. and Smt. Judhya d/o Sh. Roop Singh, r/o H. No. 273/5,
Sain Mohalla Mandi, P.O. Mandi, Tehsil Sadar, District Mandi, H.P. at present wife of
(Sh. Rajender Kumar s/o Late Sh. Yog Raj, r/o H. No. 270/5, Sain Mohalla Mandi, P.O. Mandi,
Tehsil Sadar, District Mandi, H.P.) have filed an application alongwith affidavits in the court of
undersigned under section 15 of Special Marriage Act, 1954 that they have solemnized their
marriage on 04-06-2003 according to Hindu rites and customs at Tarna Temple Mandi, Distt.
Mandi, H.P. and they are living together as husband and wife since then. Hence, their marriage may
be registered under Special Marriage Act, 1954.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage, can file the objection personally or in writing before this
court on or before 27th day of April, 2025, after that no objection will be entertained and marriage
will be registered.

Issued today on 28th day of March, 2025 under my hand and seal of the court.

Seal. Sd/-
Marriage Officer-cum-Sub-Divisional Magistrate,
Sadar, District Mandi (H.P.).
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In the Court of Marriage Officer-cum-Sub-Divisional Magistrate, Sadar,
District Mandi, H. P.

In the matter of :—

1.  Sh. Nand Kumar s/o Late Sh. Yog Raj, r/o H. No. 270/5, Sain Mohalla Mandi, P.O.
Mandi, Tehsil Sadar, District Mandi, H.P.

2. Smt. Soma Devi d/o Sh. Narender Kumar, Village Bari, P.O. & Tehsil Padhar, Distt.
Mandi H.P. .. Applicants.

Versus
General Public

Subject—Application for the Registration of Marriage under section 15 of Special Marriage
Act, 1954.

Sh. Nand Kumar s/o Late Sh. Yog Raj, r/o H. No. 270/5, Sain Mohalla Mandi, P.O. Mandi,
Tehsil Sadar, District Mandi, H.P. and Smt. Soma Devi d/o Sh. Narender Kumar, Village Bari, P.O.
& Tehsil Padhar, Distt. Mandi, H.P. at present wife of (Sh. Nand Kumar s/o Late Sh. Yog Raj, r/o
H. No. 270/5, Sain Mohalla Mandi, P.O. Mandi, Tehsil Sadar, District Mandi, H.P.) have filed an
application alongwith affidavits in the court of undersigned under section 15 of Special Marriage
Act, 1954 that they have solemnized their marriage on 22-06-2003 according to Hindu rites and
customs at their respective houses Mandi, Distt. Mandi, H.P. and they are living together as
husband and wife since then. Hence, their marriage may be registered under Special Marriage Act,
1954.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage, can file the objection personally or in writing before this
court on or before 27th day of April, 2025, after that no objection will be entertained and marriage
will be registered.

Issued today on 28th day of January, 2025 under my hand and seal of the court.

Seal. Sd/-
Marriage Officer-cum-Sub-Divisional Magistrate,
Sadar, District Mandi (H.P.).

In the Court of Marriage Officer-cum-Sub-Divisional Magistrate, Sadar,
District Mandi, H. P.

In the matter of :—

1. Jatin Jaswal s/o Sh. Ranjeet Singh, r/o H. No. 8/12, Ram Nagar Mandi Town, P.O.
Mandi, Tehsil Sadar, District Mandi, H.P.
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2. Smt. Swati d/o Sh. Ramesh Kumar, r/o H. No. 5L-83 NIT Faridabad, P.O. Faridabad
NIT, Distt. Faridabad Haryana 121 001. .. Applicants.

Versus
General Public

Subject—Application for the Registration of Marriage under section 15 of Special Marriage
Act, 1954.

Sh. Jatin Jaswal s/o Sh. Ranjeet Singh, r/o H. No. 8/12, Ram Nagar Mandi Town, P.O.
Mandi, Tehsil Sadar, District Mandi, H.P. and Smt. Swati d/o Sh. Ramesh Kumar, r/o H. No. 5L-
83 NIT Faridabad, P.O. Faridabad NIT, Distt. Faridabad, Haryana-121 001 at present wife of (Jatin
Jaswal s/o Sh. Ranjeet Singh, r/o H. No. 8/12, Ram Nagar Mandi Town, P.O. Mandi, Tehsil
Sadar, District Mandi, H.P.) have filed an application alongwith affidavits in the court of
undersigned under section 15 of Special Marriage Act, 1954 that they have solemnized their
marriage on 24-01-2015 according to Hindu rites and customs at Aitihasik Gurudwara, Shri Guru
Govind Singh Ji Rewalsar Sahib, Tehsil Balh, Distt. Mandi, H.P. and they are living together as
husband and wife since then. Hence, their marriage may be registered under Special Marriage
Act, 1954.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage, can file the objection personally or in writing before this
court on or before 2nd day of May, 2025, after that no objection will be entertained and marriage
will be registered.

Issued today on 3rd day of April, 2025 under my hand and seal of the court.

Seal. Sd/-
Marriage Officer-cum-Sub-Divisional Magistrate,
Sadar, District Mandi (H.P.).

In the Court of Sub-Divisional Magistrate-cum-Marriage Officer, Kasauli

1. Mr. Kartik Sahu aged 30 years D.O.B. 10-02-1994 s/o Shri Nirmal Kumar, r/o Village
House No. 72A, Kashmiri Mohala Kasauli, P.O. & Tehsil Kasauli, Distt. Solan (H.P.).

2. Mrs. Saloni Thakur aged 32 years D.O.B. 24-02-1992 d/o Shri Raghubir Thakur, r/o
V.P.O. Kot, Tehsil Kasauli, Distt. Solan (H.P.).

Versus

General Public

Notice u/s 15 of the Special Marriage Act, 1954.
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An application under section 15 of the Special Marriage Act, 1954 has been received in this
court from Mr. Kartik Sahu aged 30 years D.O.B. 10-02-1994 s/o Shri Nirmal Kumar, r/o Village
House No. 72A, Kashmiri Mohala Kasauli, P.O. & Tehsil Kasauli, Distt. Solan (H.P.) (Bride
groom) and Mrs. Saloni Thakur aged 32 years D.O.B. 24-02-1992 d/o Shri Raghubir Thakur, r/o
V.P.O. Kot, Tehsil Kasauli, Distt. Solan (H.P.) for the registration of their marriage u/s 15 of the
Special Marriage Act, 1954. The applicants have further declared in their affidavits dated
10-05-2024 that they have solemnized their marriage with each other on 18-04-2024 public are
invited for the registration of this marriage. The objections in this regard should reach this court on
or before 28-04-2025, failing which the marriage shall be got registered as per the provisions of the
law.

Issued on 28-03-2025 under my hand and seal of the court.

Seal. Sd/-
(MAHENDER PARTAP SINGH, HAS),

Marriage Officer-cam-Sub-Divisional Magistrate,

Kasauli, District Solan (H. P.).

In the Court of Sub-Divisional Magistrate-cum-Marriage Officer, Kasauli

1.  Mr. Chander Kant aged 38 years D.O.B. 10-01-1987 s/o Sh. Maya Dutt, r/o Village
Manjhol, P.O. Nayagram, Tehsil Kasauli, Distt. Solan (H.P.).

2. Mrs. Monika Sharma aged 31 years D.O.B. 15-04-1993, d/o Late Sh. Babu Ram, r/o V.
P.O. Kotla Molar, Tehsil Nahan, Distt. Sirmaur (H.P.).

Versus

General Public
Notice u/s 15 of the Special Marriage Act, 1954.

An application under section 15 of the Special Marriage Act, 1954 has been received in this
court from Mr. Chander Kant aged 37 years D.O.B. 10-01-1987 s/o Sh. Maya Dutt, r/o Village
Manjhol, P.O. Nayagram, Tehsil Kasauli, Distt. Solan (H.P.) (Bride groom) and Mrs. Monika
Sharma aged 20 years D.O.B. 15-04-1993, d/o Late Sh. Babu Ram, r/o V. P.O. Kotla Molar, Tehsil
Nahan, Distt. Sirmaur (H.P.) for the registration of their marriage u/s 15 of the Special Marriage
Act, 1954. The applicants have further declared in their affidavits dated 20-03-2025 that they have
solemnized their marriage with each other on 23-04-2022 public are invited for the registration of
this marriage. The objections in this regard should reach this court on or before 28-04-2025, failing
which the marriage shall be got registered as per the provisions of the law.

Issued on 28-03-2025 under my hand and seal of the court.

Seal. Sd/-
(MAHENDER PARTAP SINGH, HAS),

Marriage Officer-cam-Sub-Divisional Magistrate,

Kasauli, District Solan (H. P.).
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In the Court of Sub-Divisional Magistrate-cum-Marriage Officer, Kasauli

1. Mr. Shubham aged 26 years D.O.B. 03-06-1998 s/o Late Sh. Ishwar Singh, r/o V.P.O.
Garkhal, Tehsil Kasauli, Distt. Solan (H.P.).

2. Mrs. Rekha aged 21 years D.O.B. 05-08-2003 d/o Sh. Shyam Lal, r/o #768, Village
Bathol, P.O. Dharampur, Tehsil Kasauli, Distt. Solan (H.P.).

Versus
General Public
Notice u/s 15 of the Special Marriage Act, 1954.

An application under section 15 of the Special Marriage Act, 1954 has been received in this
court from Mr. Shubham aged 26 years D.O.B. 03-06-1998 s/o Late Sh. Ishwar Singh, r/o V.P.O.
Garkhal, Tehsil Kasauli, Distt. Solan (H.P.) (Bride groom) and Mrs. Rekha aged 21 years D.O.B.
05-08-2003 d/o Sh. Shyam Lal, r/o #768, Village Bathol, P.O. Dharampur, Tehsil Kasauli, Distt.
Solan (H.P.) for the registration of their marriage u/s 15 of the Special Marriage Act, 1954. The
applicants have further declared in their affidavits dated 12-03-2005 that they have solemnized
their marriage with each other on 10-09-2023. Before taking further action in the said application,
objections from the general public are invited for the registration of this marriage. The objections in
this regard should reach this court on or before 28-04-2025, failing which the marriage shall be got
registered as per the provisions of the law.

Issued on 28-03-2025 under my hand and seal of the court.
Seal. Sd/-
(MAHENDER PARTAP SINGH, HAS),

Marriage Officer-cam-Sub-Divisional Magistrate,
Kasauli, District Solan (H. P.).

In the Court of Sub-Divisional Magistrate-cum-Marriage Officer, Kasauli

1. Mr. Rohit Kaushik aged 29 years D.O.B. 31-08-1995 s/o Sh. Naresh Kumar, r/o
Village Thapal, P.O. Kot Beja, Tehsil Kasauli, Distt. Solan (H.P.).

2. Mrs. Shalu aged 30 years D.O.B. 17-05-1994 d/o Sh. Prakash Chand, r/o Basal Road
Near Mahindra Chambaghat, Tehsil & Distt. Solan (H.P.).

Versus

General Public

Notice u/s 15 of the Special Marriage Act, 1954.
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An application under section 15 of the Special Marriage Act, 1954 has been received in this
court from Mr. Rohit Kaushik aged 29 years D.O.B. 31-08-1995 s/o Sh. Naresh Kumar, r/o Village
Thapal, P.O. Kot Beja, Tehsil Kasauli, Distt. Solan (H.P.) (Bride groom) and Mrs. Shalu aged 30
years D.O.B. 17-05-1994 d/o Sh. Prakash Chand, r/o Basal Road Near Mahindra Chambaghat,
Tehsil & Distt. Solan (H.P.) for the registration of their marriage u/s 15 of the Special Marriage
Act, 1954. The applicants have further declared in their affidavits dated 10-05-2024 that they have
solemnized their marriage with each other on 18-04-2024 public are invited for the registration of
this marriage. The objections in this regard should reach this court on or before
28-04-2025, failing which the marriage shall be got registered as per the provisions of the law.

Issued on 28-03-2025 under my hand and seal of the court.

Seal. Sd/-
(MAHENDER PARTAP SINGH, HAS),

Marriage Officer-cam-Sub-Divisional Magistrate,

Kasauli, District Solan (H. P.).

In the Court of Sub-Divisional Magistrate-cum-Marriage Officer, Kasauli

1.  Mr. Pawan Kumar aged 41 years D.O.B. 26-01-1984 s/o Sh. Balak Ram, r/o Village
Salga, P.O. Patta, Sub-Tehsil Krishangarh, Tehsil Kasauli, Distt. Solan (H.P.).

2. Mrs. Kamlesh aged 41 years D.O.B. 24-01-1984 d/o Sh. Nand Lal, r/o Village Bathol,
P.O. Dharampur, Tehsil Kasauli, Distt. Solan (H.P.).

Versus
General Public
Notice u/s 15 of the Special Marriage Act, 1954.

An application under section 15 of the Special Marriage Act, 1954 has been received in this
court from Mr. Pawan Kumar aged 41 years D.O.B. 26-01-1984 s/o Sh. Balak Ram, r/o Village
Salga, P.O. Patta, Sub-Tehsil Krishangarh, Tehsil Kasauli, Distt. Solan (H.P.) (Bride groom) and
Mrs. Kamlesh aged 41 years D.O.B. 24-01-1984 d/o Sh. Nand Lal, r/o Village Bathol, P.O.
Dharampur, Tehsil Kasauli, Distt. Solan (H.P.) for the registration of their marriage u/s 15 of the
Special Marriage Act, 1954. The applicants have further declared in their affidavits dated
22-03-2025 that they have solemnized their marriage with each other on 14-05-2014 public are
invited for the registration of this marriage. The objections in this regard should reach this court on
or before 28-04-2025, failing which the marriage shall be got registered as per the provisions of the
law.

Issued on 28-03-2025 under my hand and seal of the court.

Seal. Sd/-
(MAHENDER PARTAP SINGH, HAS),

Marriage Officer-cam-Sub-Divisional Magistrate,

Kasauli, District Solan (H. P.).
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In the Court of Sub-Divisional Magistrate-cum-Marriage Officer, Kasauli

1. Mr. Sagar Thakur aged 24 years D.O.B. 18-09-2000 s/o Sh. Shashi Thakur, r/o V.P.O.
Taksal, Tehsil Kasauli, Distt. Solan (H.P.).

2. Mrs. Kajal aged 20 years D.O.B. 11-05-2004 d/o Sh. Avdesh Pandey, r/o V.P.O.
Taksal, Tehsil Kasauli, Distt. Solan (H.P.).

Versus
General Public
Notice u/s 15 of the Special Marriage Act, 1954.

An application under section 15 of the Special Marriage Act, 1954 has been received in this
court from Mr. Sagar Thakur aged 24 years D.O.B. 18-09-2000 s/o Sh. Shashi Thakur, r/o V.P.O.
Taksal, Tehsil Kasauli, Distt. Solan (H.P.) (Bride groom) and Mrs. Kajal aged 20 years D.O.B.
11-05-2004 d/o Sh. Avdesh Pandey, r/o V.P.O. Taksal, Tehsil Kasauli, Distt. Solan (H.P.) for the
registration of their marriage u/s 15 of the Special Marriage Act, 1954. The applicants have further
declared in their affidavits dated 05-12-2024 that they have solemnized their marriage with each
other on 03-07-2023 public are invited for the registration of this marriage. The objections in this
regard should reach this court on or before 28-04-2025, failing which the marriage shall be got
registered as per the provisions of the law.

Issued on 28-03-2025 under my hand and seal of the court.
Seal. Sd/-
(MAHENDER PARTAP SINGH, HAS),

Marriage Officer-cam-Sub-Divisional Magistrate,
Kasauli, District Solan (H. P.).
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In the Court of Marriage Officer-cum-Sub-Divisional Magistrate, Bangana, District Una,
Himachal Pradesh

In the matter of :

1. Sh. Hari Singh Rana age 68 years s/o Late Sh. Karam Singh, r/o Village Madhan, P.O.
Mandli, Tehsil Bangana, District Una (H.P.).

2. Veenu Rana age 60 years d/o Sh. Prem Singh Rana, r/o Near Ayurvedic Dispensary
Chhota Shimla, Tehsil & District Shimla (H.P.) .. Applicants.

Versus

General Public

Subject.—Application for the registration of Marriage under section 15 of the Special Marriage
Act, 1954.
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Sh. Hari Singh Rana age 68 years s/o Late Sh. Karam Singh, r/o Village Madhan, P.O.
Mandli, Tehsil Bangana, District Una (H.P.) and Veenu Rana age 60 years d/o Sh. Prem Singh
Rana, r/o Near Ayurvedic Dispensary Chhota Shimla, Tehsil & District Shimla (H.P.) at present
wife of Sh. Hari Singh Rana age 68 years s/o Late Sh. Karam Singh, /o Village Madhan, P.O.
Mandli, Tehsil Bangana, District Una (H.P.) have filed an application alongwith affidavits in the
court of undersigned under section 15 of the Special Marriage Act, 1954 that they have solemnized
their marriage on 04-05-1997 at r/o Village Madhan, P.O. Mandli, Tehsil Bangana, District Una
(H.P.) and they are living together as husband and wife since then. Hence, their marriage may be
registered under section 15 of the Special Marriage Act, 1954.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage, can file the objection personally or in writing before this
court on or before 13-05-2025 after that no objection will be entertained and marriage will be
registered.

Issued today on 3rd April, 2025 under my hand and seal of the court.

Seal. Sd/-
Marriage Officer-cam-Sub-Divisional Magistrate,
Bangana, District Una, Himachal Pradesh.

CORRECTION OF NAME

I, Bhagwan Singh s/o Sh. Sher Singh, r/o Village Chowki Kamrau, Tehsil Kamrau, District
Sirmaur (H.P.) declare that my son's name correctly entered as Yash Tomar, whereas in his Aadhar
Card his name is entered as Hash Tomar which is wrong and false. All concerned please note &
correct.

BHAGWAN SINGH

s/o Sh. Sher Singh,

r/o Village Chowki Kamrau,

Tehsil Kamrau, District Sirmaur (H.P.).

CHANGE OF NAME

I, Kuldeep Chand s/o Sh. Durga Dass, r/o Village Lahar, P.O. Dugha, Tehsil Hamirpur,
District Hamirpur (H.P.) declare that I have changed my name from Hem Raj to Kuldeep Chand for
all purposes in future. All concerned please note.

KULDEEP CHAND

s/0 Sh. Durga Dass,

r/o Village Lahar, P.O. Dugha,

Tehsil Hamirpur, District Hamirpur (H.P.).
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CORRECTION OF NAME

I, Jeet Ram s/o Sh. Basant Ram, r/o Baddu, P.O. Goyla, Sub-Tehsil Krishangarh, District
Solan (H.P.) declare that my daughter's name is entered as Harsha in the Gram Panchayat Record,
Matriculation Certificate and other government documents. Whereas only in Aadhar Card it is
entered as Harshita. My daughter's correct name is Harsha. This should be corrected. All concerned

please may note.
JEET RAM

s/o Sh. Basant Ram,
r/o Baddu, P.O. Goyla,
Sub-Tehsil Krishangarh, District Solan (H.P.).

CORRECTION OF NAME

I, Parshotam Singh, Village Raja Bag, Tehsil Nurpur, District Kangra (H.P.) declare that
the name of my grand daughter Sejal, r/o Village Palakh, Tehsil Indora (Kangra) is also written as
Sejal Thakur in records. Her correct name is Sejal. Please all concerned note it.

PARSHOTAM SINGH
Village Raja Bag,
Tehsil Nurpur, District Kangra (H.P.).

CORRECTION OF NAME

I, Radhika w/o Santosh Rai, H. No. 145/1, W. No. 3 Rajban Road, Paonta Sahib, District
Sirmaur (H.P.) declare that my daughter's real name is Sandhya, but her name is wrongly recorded
as Sanjana Rai in her Aadhar Card, which should be corrected as Sandhya.

RADHIKA

w/o Santosh Rai,

H. No. 145/1, W. No. 3 Rajban Road,
Paonta Sahib, District Sirmaur (H.P.).

CORRECTION OF NAME

I, Davinder Singh aged 41 years s/o Sh. Babu Ram, r/o Village Beh, P.O. Gadroli, Tehsil
Fatehpur, District Kangra (H.P.) declare that the orginal name of my daughter is Vanshika Rathore,
which is wrongly entered/mentioned as Banshika Rathore in her Aadhar Card. Please correct it.

DAVINDER SINGH

s/o Sh. Babu Ram,

r/0 Village Beh, P.O. Gadroli,

Tehsil Fatehpur, District Kangra (H.P.).
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CORRECTION OF NAME

I, Nirmala Devi aged 66 years w/o Parkash Chand, r/o Village Dhan, P.O. Matlahar, Tehsil
Jawali, District Kangra (H.P.) declare that my orginal name is Nirmala Devi w/o Parkash Chand
which is wrongly entered/mentioned as Nirlma Devi w/o Parkash Chand in her Aadhar card. Please

correct it.

NIRMALA DEVI

w/o Parkash Chand,

r/o Village Dhan, P.O. Matlahar,
Tehsil Jawali, District Kangra (H.P.).
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CORRECTION OF NAME

I, Ravi Kumar aged 42 years s/o Sh. Chuni Lal, /o Village & P.O. Sidhpurghar, Tehsil
Jawali, District Kangra (H.P.) declare that the orginal name of my son is Sampreet Kumar which is
wrongly entered/mentioned in his Aadhar card as Samrpit Kumar s/o Aruna Rani. Please correct it.

RAVI KUMAR

s/0 Sh. Chuni Lal,

r/o Village & P.O. Sidhpurghar,
Tehsil Jawali, District Kangra (H.P.).

CHANGE OF NAME

I, Neel Kumar s/o Sh. Hans Raj, r/o Village Tikkar, P.O. Ather, Tehsil Salooni, District
Chamba (H.P.) declare that I have changed my minor daughter's name from Ekita Kumari to Ekta
Kumari for all purposes in future. Please note.

NEEL KUMAR
s/o Sh. Hans Raj,

r/o Village Tikkar, P.O. Ather,
Tehsil Salooni, District Chamba (H.P.).
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CHANGE OF NAME

I, Haro Devi w/o Late Hari Ram, r/o Village Mini Meha, P.O. Chanair, Tehsil Theog,
District Shimla (H.P.) declare that my name is entered as Purvi alias Haro Devi in the Gram
Panchayat Bagaira's record. Haro Devi and Purvi Devi are the names of the same woman. Now I
want to change my name to Haro Devi only. My name should be entered as Haro Devi in my
Aadhar card. All concerned please may note.

HARO DEVI

w/o Late Hari Ram,

r/o Village Mini Meha, P.O. Chanair,
Tehsil Theog, District Shimla (H.P.).
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